3695 "D.G. (Min, ‘of External
Affairs)

MR. SPEAKER: The result* of

the Dw:s;on is Ayes 19; Noeg 140.

Thg nwtton was negatived.

MR. SPEAKER' 1 wnl now put the

demand to the vote of the House.

The question is;

“That the respective sums not
exceeding the amounts shown in
- the fourth column of the order
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1969, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 13 and 14 relating to the
Ministry of External Affairs.”

The motion was adopted.

[The ﬁotiéms jof Demands for Grants
which were adopted by the Lok Sabha,

are reproduced below—Ed.].

Demand No. 13—External Affairs

“That a sum not exceeding
Rs. 14,94,31,000 be granted to the
President to complete the sum ne-
cessary to defrdy the charges
which will come in course of puoy-

. ment during the year ending the
3Ist day of March, 1969 in respect

of ‘External Affairs’.

Demand No 14—Other Revenue Expen-
diture of the Ministry of External

Affairs

: “That a sum not exceeding
.- Rs. 16, 71, 18,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment ‘during the year ending the
alst day of March," 1969 in respect
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wealth (Res.)
of Other Revenue Expenditure of
the Ministry of External Affairs.’

MR. SPEAKER: W will take up
the non-officia] business now.

16.5 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER: Mr. Dev-
gun.

16,054 hrs.

‘%Q‘MMITTEE ON PRIVATE MEM-
ERS’ BILLS AND RESOLUTIONS

TWENTY-SIXTH REPORT

= A AW (o7 faxely) -
& famfafes sem s g : “frag
awT Rt geet & faaast aur
"gwedl arayy wfbfa & 26 9 wfadgw
§, 9 3 wi®, 1968 ®1 €T 4 W
foar war a1, agra g 1"

MR. DEPUTY-SPEAKER: The ques-
ti9n is:

“That this House agrees with the
Twenty-sixth Report of the Com-
mittee on Private Members' Bills
and Resolutions presznteq to the
House on the 3rd April, 1968.”

The motion was adopted.

16.06 hrs.

/RESOLUTION RE: QUITTING THE
OMMONWEALTH—Contd.

MR. DEPUTY-SPEAKER: We will
now take up further discussion of the
Resolution moved by Shri George
Fernandes about quitting the Com-
monwealth, Only 17 minutes are left.

e *he following Members also' reco

AYES:—Shri K. P. Smgh Dev

NOES:—Shri Surendra Palsingh,

Prakash Puri,

rded their votes:—

Shri Manikya Bhadur and Dr. Surya



